201 Re. Atrocities on CHAITRA 13, 1895 (SAKA) Re. Moltreatment of 202

Harijans in U.P,

And during the Fifth Five Year Plan
they want to do away with Ramana-
thapuram District and they are going
to spend a sum of Rs. 4 crores during
this Plan period for Dharmapuri Dig-
trict alnne.

This {s an injustice meted cut to
Ramanathapuram This is unfair on
the part of this Government and I
charge this Government for this wilful
diserimination. Mr. Subramamam,
the Industrial Development Minister,
hails from that constituency and that
18 why I feel Government has conspir-
ed to spend all the Rs. 4 crores in
Dharmapur: District, This should be
rectified. I demand that Ramanatha-
puram district also be declared as a
drought-prone distrit and another Rs.
2 crores should be aliotted during the
fifth plan for that district.

SHRIMATI vV JEYALAKSHMI (Si-
vakaw) I am also from Raminad
district

MR. SPEAKER You settle it bhet-
ween yoursehes

8HRI R. V SWAMINATHAN (Ma-
durai) Sir, T am also intercsted as
I was born 1in Ramnad distrief and [
agree with the suggestion made Ly
the hon Member that justice shculd
be dune to Ramnad District

12.11 hes.

RE. ATROCITIES ON HARIJANS IN
UTTAR PRADESH

SHRI T. BALAKRISHNIAH |Tiru-
pathi): Sir, I wint to draw the atten-
tion of the House to the  atrocities
rommitted from time to time on the
unfortunate Harijans in this country,
particularly in UP. It has been re-
ported in the Indian KExpress dated
20-3.73 that a group of high caste
Hindug attached a group of Harijans
with firearms and lathis in Soon vil-
lage in police station Bisend as a re-
«ult of which a Harifan was killed. In
another case, a Harijan woman Wwas

Shri Laljt Bhai M.P..

raped in the hospital premises by one
of the relations &f a doctor of the
hospital. 1 want to know what action
has been taken by the State Govern-
ment and the Central Government to
protect the interests of Harijans in
the country.

1212 hrs.

RE. ALLEGED MALTREATMENT OF
SHRI LALJI BHAI, M.P AT AJMER
RAILWAY STATION

MR. SPEAKER: 1 have received
an intimation of a molicn of privilege
that the hon member, Shri Lalp Bhai
was maltreated at a railway station by
certain young men. But he is not here
now.
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): 1 am
very sorry that such an incident took
place at Ajmer Station. I will certainly
look into 1t and get all the details, 1f
it is found that the railway employees,
knowing fully well that he 13 a Mem-
ber of Parliament and he has the iden-
tity card with him, did not treat him
with proper respect, serious action
would be taken.

MR. SPEAKER: Two things should
be made clear. What was the capacity
of these people who were not in uni-
fcrm? How could they check tickets?
Why  should such things happen?
Secondly, when he told the railway
officials that he was a Member of Par-
liament why did they search his bag-
gage, instead of asking him to show
his identity card? This is the fourth
or fifth time that such things are
happening. I think they take a plea-
sure in doing such things. Incidents
of this nature should be avoided.

D ]

12.17 hrs,

DEMANDS FOR GRANTS, 1973-74—
Cantd.

MINISTRY OF INDUSTRIAL DEVELOPMENT
AND DEPARTMENT OF SCIENCE AND
TecHNOLOGY—Contd,

MR. SPEAKER: The House will
now take up further discussion and
voling on the Demand for Grants
under the Ministry of Industrial Deve-
Inoment and the Department of
Sctence and Technology. Shri M: C.
Daga will continue hig speech.
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Mr. Pai said that there could be no
dichotomy between private enterprise
and public enterprise. All enterprises
were national enterprises, Mr. Pal
said......He sald ‘our aim ja to
reach you quickly so thet you In turn
reach the musses guickly with abun-
dant material of common gongumpP-
ptian st a reasonable cost”



